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A=/ ORDER

PER DR. DIPAK P. RIPOTE, AM:

This appeal filed by the assessee is against the order of
1d.Additional/Joint Commissioner of Income Tax(Appeals)-6, Delhi
passed under section 250 of the Income Tax Act, 1961, 02.12.2024

for Assessment Year 2017-18.

2. At the time of hearing, no one appeared on behalf of the

assessee. No adjournment letter has been filed.
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Findings and Analysis :

3.  The present appeal in ITA No0.543/PUN/2025 and ITA
No.517/PUN/2025 came up for hearing on 03.04.2025. The
Assessee Dilip Gulab Raut filed two appeals ITA No.543/PUN/2025
and ITA  No.517/PUN/2025  against the order of
1d.Addl.CIT/JCIT(A)-6, Delhi for A.Y.2017-18; dated 02.12.2024
having DIN & Order No.ITBA/APL/S/250/2024-25/1070811326(1),
emanating from the Assessment Order passed under section 144 of
the Act dated 19.12.2019 for A.Y.2017-18 by ITO, Ward-3, Dhule.
One appeal was filed electronically and another appeal was filed
physically. Since assessee has filed two appeals against the same
order, it becomes duplicate appeal. Therefore, the appeal in ITA

No.543/PUN/2025 is dismissed as duplicate appeal.

4.  Inthe result, appeal of the assessee is dismissed.

Order pronounced in the open Court on 4™ April, 2025.

Sd/- Sd/-
(VINAY BHAMORE) (DIPAK P.RIPOTE)
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